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Dated: 4APR1995 
IN 

APPLIGAT IJ NO.  1289179,1839185 to 192 of 1993. 

APPLXANTS: Sri..S'.K.SreefliVaSafl and Ten Others. 

v/s. 	' 

.' 	RESPQDENTS: 	 and 
two others., 

To' 

Sri.P.T.Sreenivasa Reddy,Advocate, 
No.112,UpstairS,CUbboflPet Main Road, 

Bangalore560 002. 

2. 	Sri.M.VasUdeVa Rao,AdditiOflal Central 
Govt. Standing Counsel,High Court Bldg, 

Bangalore-560 001. 

Subject:- F.rwardiflg copies of th Orders passed by the 
Central MministraiVC Tjbnal,Beflgalr3 

---xxx--- 

'. 	Please find enclosed herwith a copy of the Order! 

St 	frcier/Jnt(r1m Order, passes b
)  this Tribunal in the above 

27ti1Mr .5. 

(j 

- 



CENTRAL ADMINISTRATIVE TRIBJNAL, 
BANGALORE BENCH. 

CONTEMPT APPLICATION NO. I TO 11 / 1995 

IN 

ORIGINAL APPLICATION NO. 1289  1799  183, 185 TO 192/93 

MONDAY, THE 27TH DAY OF MARCH, 1995 

SHRI V. RAMAKRISII4AN 	 .,. 	MEMBER (A) 

SHRI A.N. VU)ANARADHYA 	 ... 	MEMBER 

Is ShriS.K. Sreenivasan, 
aged 56 years, 
31119  6th Main, Indirenagar, 
HAL II Stage, Bangalore-38. 

Shri K.S. SundarRajan, 
aged 48 yearB, 
C-1-13 DRDO Complex, 
C.1,, Raman Nagar, 
Ban galore-93. 

Shri B. Siveprakasham, 
aged 53 years, 
720 Keriyanapalya Extension, 
Near Singh Engineering Woilce, 
Bangalore - 84. 

Shri M.D. Sairulla Khan, 
aged 56 years, 
Foreman, Gee Turbine Research 
Establishment, Bangalora. 

Shri E. 3ayapalan, 
aged 52 years, 
72 Brindavan Labout, 
Vijanapura K.R. Puram Hobli, 
Ban galore-I 6. 

Shri C.T. John, 
aged 59 years, 
294/ 6th Main, 
Further Exten. 
/ivekana gar, 
Bangalore-47* 

k ATIto 	 Shri K;Chandran, 

a'.cDF? 	 f'jnianjappa Block, 
\tear Thippasandra, 

f 	 \!JB Nagar Post, 
. 	... 	 Ban çalore-75. 



-2- .s  
Shri M.A. Dess, 
59 years, 
C-4-5 DRDO Complex, 
C.V. Ramannagar, 
Ban galore-93. 

Shri G.M. Zaieuddin, 
10 	 93/5 6th Cross Chelvadipaly., 

Bangalore-93, 

Shri D.S. Suryanarayana, 
aged 45 year., 
77 Brindavan Layout, 
Vijanapura K.R. Pure Hobli, 
Bangalore - 16. 

II. Shri B. mahadevappa, 
56 years, 
C—Il—ID DRDO Complex, 
C.V. Ramannagar, 
Bengalore..93. 	 ... 	Complainants 

( By Advocate Shri P.T. Sreenivasa Reddy ) 

Vs. 

1. Dr. R. Kristrien, 
Director, 
Gas Turbine Research 
Letablistmt, 
C.V. Reman Nagar, 
Defence Research & Development 
0rganisaU, Bancalore-93. 

2, Or, K.C. Narayanan, 
Dir ector, 
Aeronautical De,elopment 
Eathblist,t, 
D.R.D.0., Bangalore-93. 

3. Dr. A.P3. Abdul Kalem, 
Sci en tjfic Adviser to Sena 
mantralaya & Director General & 
Secretary to Government, 
ministry of Defence, 
Government of India, 
New Delhi - 11. 	 ... 	Respdmts 

( By Acidl. Central Govt. Standing Coisel, 
Shri M.V. Rao ) 

...3/— 



( A.LARADHYA ) 

) 
j 

I 

ORDER 

Shri V Rarnakrishnan, Member (A) 

We have heard Shri M.V. Rao tar the department who files an 

objection statwnat for the alleged contaiers .and also an aff'idavit 

to theeftect that the directions of the Tribinalin OA 128/93 and 

179 to202/93 have 'been tully complied with. ,Shri Rao eutsnits that 

the direction of the Tribinal was that a seniority list may be prepared 

tor pr&notion to the level of Chargeman Cr.I and above in respect of 

vecances which arose prior to 28.1.92 and which will be available 

after 12.9.81 to Precision Mechanics in the scale of 1b. 425 - 700 

with 3years service. This direction was to be complied with within 

5 months Irom the date of that order. Due to administrative diflicul—

ties this could not be complied with within 5 months'and the department 

prayed for extension of time which was granted and within the extended 

time they have prepared the seniority list as directed by the Trib.inal. 

In view of the position brout out by the standing counsel, the 

contempt petition does not mirvive and accordingly the contempt pro—

ceedins are dropped and the alleged cont,ers are discharged.' It 

the coiplainants are still aggrieved with the revised seniority list, 

they are at liberty to take appropriate steps as per law. 

..fr'. 

1'J 
( V. RAMAKRISIIAN ) 

MEMBER (A) 

Dwy 

 

;Ct,  Oftl ?' 
'Strative -TAwd  

angaI0V0 Bench 

Ban9atO 



.,. 

w 

-4 	 CENTRAL A0INISTRAT1v TRI8UNAL 
- 	 '.• 	 •BANGALCRE BENCHzBANGALORE 

DATED THIS THE 1NTYSEVENTH DAY OF AL1T, 1993 

Preaent* Hon'bia Shri S. Gurusankaran, Mamber(A) 

Hen'ble Shri A.N. Vujjanaradhya, Member() 

APPLICATION NO, 128/1993 and 

-Nos, 179 to 202/1993 

	

1, Shri -S.K. Sreenivaaan 	 i 
Aged 5Syears 
3111 9  HAL, 2nd Stage, 6th Main 
Indiranagar, Bangalore-560 038. 

2. Shri K.S. Sunder Rajan 
Aged 47 years 	 '1 C-1-139  ORDO Complex 	 'I 
C.V. Reman Nager, Bangalore-560 093. 

Shri C. Perumal 
Aged 47yeara 	 - 
240, 4th Main 	 ------ 	- - - - 
West of Chord Road 
Bangal6re-560 033 	 -:--- 

Shri A.K. Mukherjee 
Aged 69 years 
1158, Kamanahelli main Road 
P.S. Palya, M.S. Nagar 
Bangalore-560 033 

Shri C. -Asservadam 
Aged 54 years 
2, 'Sr inivasaLayout 
L.R. puram,Bengelore. 

ShriB. Sivaprakasem 
ed 52 years 

720, Kariyanapalya Extensiàn 
Near Singh Engineering Works 
Bangalore-560 084. 

Shri K. Verneanachari 
Aged 59 years 
188, Kriahnaieh Palye 
NGEF Back, Bangalore-560 038, 

Shri M.D. Saifulla tO-ian 
Aged 5syears 
Foreman, Gas Turbine Research Estt. 
Bangalore. 	• 	

• 

Shri E. 3ayapalan 	• 	• 
Aged 51 years 
72, Brindevan Lout 
Vijinapura, K.R. Puram, Hobli 
Bangelor-e-560 016. 

Shri C.T. 3ohn 
Aged 58 years 
294/9, 6th Main, Further Extn., 
Uivaknagar Extension, Oangalore-560 047. 

L 



11. Shri IC, Chandran 
Aged 51 years 
as  1unianjinappa Block 
1Jear Thippasandra 
.8. Nagar Post 
Bangalore-560 075. 

Shri M.A. Dass 
Aged 58 years 
C-4-5, ORDO Complex 
C,tl. Raman Nagar 
Bangalore-560 093. 

Shri G.M. Ziauddin 
93/5, 6th Cross Chalvadipalya 
Bangalore-560 053 

14, Shri D.S. Suryanarayana 
Aged 44 years' 
779  Brindavan Layout 
Vijinapura, K.R. Pura, Hobli 
Bangalore-560 016, 

15. Shri 8. Plahadevappa 
Aged 55 years 
c—ii..io, ORDO Complex 
C.V. Ramannagar 
Bangalore-560 093, 

16, Shri V. Radhakrishnan 
Aged 56 years 
C-4-1 9  ORDO Complex 
C.V. Raman Nagar 
Bangalore-560 093, 

Shri M. Naganna 
Aged 55 years 
88, 3rd Main 
Ramachandrapuram 
Near Sujatha Theatre 
Bangalore-560 021. 

Shri H. Anjanappa 
Aged 55 years 
6049  10th A Main, 3rd Stage 
4th Block, Basaveswaranagar 
Bangalore-560 079. 

Shri P.K. Raju 
Aged 57 years 
6969  BOA Quarters B Type 
7th Cross, Domlur, Bangalore-560 071, 

Shri R. IJaidyanathan 
Aged 56 years 
S/c,. Sri V. Ramanatha Sharma 
4164, 1th Cross, B Block 
Subramanyanagar, Bangalore-560 021. 

Shri T. Ranganath 
Aged 59 years 
110, NHCS Layout, Basaueswaranagar 
Bangalore - 560 079 

J. 

-s - 



- 	 - 	
: 

- 	 - 0 22. SHRI B.S. Sathyenarayana Reo 
years 

/ 	 199/54, Link Road 
- 	 Seshadripuram 

Bangalore-560 020 	 ... 

23. Shri Ramji Sharma - 	.- 
Aged 49 ye are 
c-8-4—DRDO Complex - 
C.!). Reman Nagar, Bangalore-560 003. 

24. Sri MIR FIVAYZALI O1ESH1 
Aged 49 years 
Asat, Foreman 
?eonauticel Development Estt. 
C.V.Raman Nagar, Bangalore-560 093. 	.......... Applicants 

(Dr. M.S. Nagaraja, Advocate) 

1s. 

1. tion of India 	 - 
Represented by Secretary 
to Govt. Ministry of Defence-
(Research & Development) 
Sena Bhavan, New Delhi. -- 	 •• 

2.- Thb Scientific Adviser.  to.. 
Ràksha Mantri and Director General 
Research and Development 
Directorate of Personnel 
Ministry of Defence, Sana Bhavan 
West Block, New Delhi. 	. 

The Director 	. 	. 	. .. •-, 
Gas Turbine Research Institute . 
Research and Development Organisation 
Ministry of Defence, P.B. No.9302 
Bangalore-560 093. 

The Director 
Aeronautical Development Estt. 
Research & Development. Organisation 
C.V. Raman Nagar 
Bangalore-560 093. 

S. Shri Mukundan Kamath (Foreman) 
Gas Turbine Research Institute. 
Research & Development OrganisatIofl • 
Ministry of Defence, P.O. No.9302 
Bangalore-560 093. 	 . 

6. Shri N.S. Kadri (Foreman 
Gas Turbine Research Institute 
Research & Development ()rganisation 
Ministry of Defence, P.9, No.9302 
Bangalore-560 093, - 	-- 	. . 	

. . ••........ Respondents 

(Shri M.V. Rao, kdvoCate) • 

LAJ 

) 	 This application having come up for, hearing before 
it 

	

--4•• 	
I 

the Tribunal today, Hon'ble Shri S. Gurusankarafl, Memher(A) 

	

-. - 
	 made the followings 
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In this application filed by 24 applicants, 

who are working in various establishments of the CR00)  

are aggre wed by the fact that they have been denied 

promotion to the higher grades consequent on their 

being placed in the grade of Rs-425-700 with restrospective 
S 	 - 

effect from 1.3.1977 and they have prayed for directing 

the respondents I to 4 to convene a review DPC and to 

-.4 	
- consider the case of the applicants for promotion to the 

cadres according to the recruitment rules and to grant all 

consequential benefits, including arrears of pay. 

On the filing of the application, notice was 

issued to the respondents and they have acknowledged the same. 

Shri m. U. Rao has filed his memq.of appearance but the 

respondents' have not filed any reply. 

.Today when the case came up for hearing it was 
'-S  

submitted by Or. P.S. Nagaraga, appearing for the applicants 

that an exactly ider&ilc8Se involving some other staff 

of the Gas Turbine Research Establishment in which some of 

the. present applicants are also working has been allowed in 

0.A.'245/1992 disposed off bye Bench of this Tribunal wide 

order. dated 13.7.1993. He further pointed out that, that 

Ppplication.._wqA allowed following the judgement in O.A.600/1991 

disposed oft .on 6.4.1993 re]4ting to Aeronautical Development 

Establishment*blhich is also one of the organisations under the DROO. 

Dr. :Nagaraja further pointed out that the facts in this case 	
-S. 

are exactly identical with those in 0.A.600/1991 and 245/1992. 

Shxi N.V. Rao#  appearing for the respondents,while in all 

fairness admit4jit that the facts of the case are the same, 



1- 
I 	 strongly 8rgUed against the reiief being granted 

prayed for by the applicants. 

4, 	 lIaving heard the counsel for both 

the parties, we find that the facts of this case are not 

in dispute and they are exactly idential with those of 

O.A. 600/1991 end 245/1992. We also find that the 
V 	 . 

respondents have not been able to putforth any view 

points so as to necessitate any reconsideration of the 
- 	 •:.r 	 - 

decision already arrived at in the above applications. 
V 	 V 	 V  

V 	 It is further seen that all these applicants belonging to 

various ORDO establishments at Bangalore are in one 
V 	 . . 	

V  ... 

V 	 seniority list as far as these promotions prayed for by them 

are ConrneVdi 	hce judicial prop.iety demands that 

V 

seniority being the same and conditions, are actly identical, 

VWB.5rbOUñ& t-o follow the udg  n;elrGadY:QiVefl by a 

co—ordinete' 9eñh' ofthis TribunOl.j•cir . 

5 
V 	

VV 	
In the result, we 1low this application 

and pass an oder directirg prparation oVf a seniority list 

on the basis of ration5I and 6bjcti\ie prirciples for 
Gr.1 

promotion 	the level of' CHargaman/and above in respect of 

vacancies,which arose prior t0 28.1.1992 and which will be 

available after 129 1V
981to  Precislbñ Mechanics in the 

4 	 V 	 - V 	 V 

V 	
scale of Rs 425-700 with 3 yaa ser1ce. This direction 

0; 	 V 

be complied within5 no%th&ràffi thb'date of this order. 

	

VV 	.: 	•k 	• V V 	 V V 	 - 	0 

Regarding the payment of arreir ándfl04 flCe8  consequent 

V 	
• 	j 	,• 

to the promotions of the aplioans to the \iarious grades after 

preparation of the common s'niority list on rational 

L(( 	
)' 	-\\ 	

and oject1ve prinbls, j js dVlrecte'd :that they will be 

. r 
eligible for the sar wiih effect 'from 28.1.1990, i.e., 3 years 

\ 	 • 	

S,,, 	V 	

- 	 :., 

- 	 00 
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prior to the date of tiling of this application. 

However, it is clarified thatthe appiicantd pay 

should be fixed in the relevant grades applicable 

at the time on prof'orma basis from the repective 

dataof their promotions ad their pay fixed In 

subsequent grades taking the notional service 

they would have put in different grades. Only 

the actual arrears of pay shall be restricted to 

3 years as mentioned abova. The applicants will 

not be Bntitled to any other reliefs prayed for in 

this application and accordingly the applications are 

disposed off with no order as to costa. 

-- 	 ___..j.n19J1_._•_ 	 i._ •---. 

	

(N.VWJANAADHVA) 	 (S. GlSAM(ARAN) 
METIBER(J) 	 MEMBER(A) 

, 

7I2 CO?V 

ifS~le ect nOc 	 .• 

Central Adm,nistratve Tribunci 
\ e 	 Bangalore Bench 

Bangaloro 


